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Commercial Complex (BDA) ki
Indiranagar - &
4Bangalore - 560 o038
; . Dated 3 . 30 AUG1988
APPLICATION NO, 1149 § '/es(r')
w.‘p.l. ND. ' / .
Rpplicant(s) - ' ‘ Resgondent(s) .
. Shri M.R. Gundu Reo . - - V/s The Secretary, m/o COmmunications,
" Te . - New Delhi & another

1. Shri M,R., Gundu Rao
_ No, 63/A, 12th Main
22nd Cross, II Block
Rajajinagar
Bangalore - 560 010

2, ‘Shri MR, Shailendra
Rdvocate -
No. 869/C, V Block
Rajajinager '
Bangalore - 560 010

Subjecf” SENDING COPIES OF ORDER PASSED BY THE BENCH.

. Pleese fmd enclosed herewlth the copy of oaozn/smvymmxm ,
passed by this Tribunal-in the. above said appllcatlon(s) on 29-8-88 : '
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e 5 . In the Central Adminxstrative
: . dbnwil)txxxsml Bangalore ‘Bench,

t
'

Bangalore

ORDER SHEET

o Application No... 1149 ceommarerreene . 0f 1088(F)
- Applicant . . Respondent-
.‘M.R;'G ndu; Rao : v/s . The Secy, M/o Communications,
v . ! New Delhi & another.
lA(i|vocate for Applicant Advocate for Respondent
M. R. Shailemdre -
- A R \
Date . Office Notes . . Orders of Tribunal
R . - L\ _
KSPVC /LHARM(R )
29,.8,88,

Applicant by Shri MeR.S. He
files 8 memo for permission to withdraw
this applicetion.

~ Permission #ought for is
granted, :

Application is re39cted as h :
withdrawn., :
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